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Annexure-1 
Name of the corporate debtor: Navayuga Infotech Private Limited; Date of ecommencement of CIRP: 16-09-2022 (Order received on 12-10-2022); List of creditors as on: 16-01-2023 

List of secured financial creditors belonging to any class of creditors (Amount in ) 

SI. Name of Details of claim 

No.Crediton 
Details of claim Amount Amount Amount 

of any of claim 
contingent Mutual |not 

received Amount Remark 
admitted of of claim s, if any Date Amount| Amount Nature Amount| Amount Whether % of under 

of claimed of claim of claim| covered dues, admitted verification 
that may 
be set-off 

covered related claim 
receipt admitted voting 

share in by by 
security guarantee 
interest 

party? 
CoC 

asudev 
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2019-2020/1282 
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Annexure-2 

Name of the corporate debtor: Navayuga Infotech Private Limited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022); 

List of creditors as on: 16-01-2023 

List of unsecured financial creditors belonging to any class of creditors 

(Amount in ) 

SI Namne 
No. of 

credito Date of Amount|Amount 

Amount of Amount |Amount of |Amount of |Remarks 

contingent| 
Details Details of claim admitted of 

claim received of any claims not claim 

admittedunder 
verification 

any 
claim Amount Whether| % of voting 

share in 
Nature mutual 

receipt elaimed of claim 
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dues, that 
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of claim covered related 

by party? CoC 

guarantee| 
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Annexure-3 

Name of the corporate debtor: Navayuga Infotech Private Limited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022); List of creditors 

as on: 16-01-2023 

List of secured financial creditors (other than financial creditors belonging to any class of creditors) 

(Amount in ) 

Amount of Amount of Amount ofRemarks 
claim not 

Amount SI. Name 

No. of 
Details of Details of claim admitted 

claim receive d of any claim , if any 

admitted under contingent 
claim 

creditor mutual 

dues, that| 
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verifica-Date of]Amou nt| Amount |Nature 

rec eipt clai med| of claim 
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by guar 

d antee CoC 
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Annexure -4 

Name of the corporate debtor: Navayuga Infotech Private Limited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022); List of creditors 

as on: 16-01-2023 

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors) 

(Amount in ) 

Amount of Amount of 

of any mutual| claim not 

dues, that admitted 

Amount of | Remarks, 
claim under 

Details of claim admitted Amount Details of claim if any SI. Name 
No. of ereditor received verification Whether% of continge| 

related Voting |nt claim may be set-

party? share in 
CoC 

Date of Amount Amount of |Nature of Amount 

receipt claimed claim claim covered 
off 

admitted by 
guarantee 

11-11-22 Financial Subham 
Corporation 
Private Limited 

CCD holder 

110,85,44,770 110,85,44,770Creditor 47.12% 
No 

ocCD holder 
Financial 0 

124,41,40,380 124,41,40,380Creditor No 52.88% Mr Manav Morada|20-12-22 

4.73,715 CCD 

holder 
0% oFinancial 

Creditor 
Mr. S.B.Puri 07-01-23 4,73,715 

Yes 0% 33,99,58,86 33.53,08,880Financial 
Creditor 

3,43,50,405Financial 
Creditor 

Navayuga Engg 07-01-23 
Co Ltd 

Yes 0% 
Mr. Chinta Sridhar|07-01-23 3,43,50,40s 
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Annexure 5 
Name of the corporate debtor: Navayuga Infotech Private Limited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022): List of creditors 

as on: 16-01-2023 

List of operational creditors (Workmen) 

(Amount in) 
SI. Name of 
No. authorised 

representative work | Date 
if any 

Name Details of claim 

received 
Details of claim admitted Amount Amount of |Amount of| Remarks,| 

claim not if any 
admitted 

Amount 

of of of any claim 

% voting contingent mutual 

dues, 
that may 

be set-

under |Amount|Amount |Nature| Whether 
of related 

admitted claim |party? 
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receipt CoC, if 

applicable 
off 
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Annexuree 6 

Name of the corporate debtor: Navay uga Infotech Private Linmited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022), List of creditors 
as on: 16-01-2023 

List of operational creditors (Employees) 

(Amount in) 
SI. Name of Name Details of Details of claim admitted Amount of| Amount | Amount of Amount of Remarks, 

claim No.authorised 
representative, employee Date 
f any 

of claim received contingent of any claim not if any 
claim mutual under admitted Amount Amount of Nature |Whether 
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Annexure 7 

Name of the corporate debtor: Navayuga Infotech Private Limited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022): List of creditors 
as on: 16-01-2023 

List of operational creditors (Government dues) 

(Amount in) 
SI. Details of claimant 

No. 
Details of Details of claim admitted Amount of| Amount 

contingent| of any 
claim 

Amount of Amount of Remarks, 
claim claim received claim not |if any 

Date mutual under admitted Amount Amount of Nature Whether 
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Annexure8 

Name of the corporate debtor: Navayuga lnfotech Private Limited; Date of commencement of CIRP: 16-09-2022 (Order received on 12-10-2022); List of creditors 

as on: 16-01-2023 

List of operational creditors (Other than Workmen and Employees and Government Dues) 

Amount of Amount Amount of |Amount of Remarks, 

claim Details of claim Details of claim admitted SI. Name 
No. of creditor 

if any claim 
under 

admitted |verification 

contingent of any 
received 

mutual not 
Natu| Amount Amount Whether %of claim 

Date of 

receipt 
Amount Amount dues, 
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share claim security 
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Creditor 

3G Cell Labs 04-12-22 
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Limited 

No 
2,61,27,288| 1,84,54.653|Operatio 

nal 76,72,635 
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an appeal with 
No: Arb.O.P. 
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No |Operatio| 
Onal 
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o 112,42,37,539 
112,42,37,539 07-12-22 
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Madras High 
|Court. 
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nal 
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No 2,58,229Operatio| 
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No 10 
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